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High Court of Jammu and Kashmir at Srinagar.

Order

Sanction is hereby accorded to the additional allotment of funds in favour of the following
Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, under various object
lreads during the current financial year 2018-19 as per detail given below:-
Rs. In lacs.

S.No | Name of the court 001|007 002 014 008 641-
Salary O.E. LE POL Electricity Pensionary
Charges. Charges

I BN S z (NPS)
1 | Pr. D&S Judge, Kathua. 12000 |- 0.50 --- - s
2 | Pr.D&S Judge, Shopian. _ |-~ [~ |-~ |- B R [
(3| Pr. D&S Judge, Kishtwar | -— (020 |~ = T |- ]
(4| Pr. D&S Judge, Poonch. | 20.00 | 0.20 030 | 015 |- 0.30
5 | Pr. D&S Judge, Ganderbal. | - o0 |— |- B U
6 | Pr. D&S Judge, Baramulla. | 10.00 - |- o = |ew
|7 | Pr. D&S Judge, Kulgam. 1= Je20 |20 [

8 | Pr. D&S Judge, Samba. | --- e N [o30
9 Adal. D&S Judge, | 10.00 o5 [ i = |— |o%
| Handwara. o e

10 | Addl. Distt. Judge | —- [— | | — 0.20 |- =

(Matrimonial Cases)Jammu
11| C.J.M. Kishtwar. 15.00 0.10 0.30 | - = 0.40
| 12 | Sub Judge, Baramulla. — 0.10 o = i 0.30
L3 | Sot Wb Mg Sbper._ 110001~ | 020 [ [ 0.40
14| Spl.Mob. Mag. Bhaderwah. _| 10.00 | - (010 _Jo1s |~ o3
PS Judge, Small Causes Court | 10.00 - - --- 0.40
| Srinagar. - _

16 Munsiff, Magam. | i 12.00 --__‘ = B fe.. __j6W .
17 | Munsiff, Banihal. | 10.00 | 0.10 = __|Wig = 0.30
18 | Munsiff, Tangmarg. 10.00 | 0.10 g1 w15 |- e e
19 | Munsiff, Sankoo. — _-______- 0.10 --- 0.40

20 | Munsiff, Baramulla, |~ | 010 |- | 010 |- e
21| Munsiff, Kathua. |- |- - = - 030
| 22 | Munsiff, Bandipora. 10.00 ___ : i B |~ e
23| Munsiff, Bani. 1000 00 AL R = 0 |=

24 | Munsiff, D.H.Pura. 10.00 |00 040 |00 |- 0.30

25 Munsiff, Pampore. 10.00 0.10 ---- 0.10 0.10 0.30

26 | Munsiff, Charasharief. ——— |- - === 0.10 -
127 Munsiff, Bishnah. = -~ --- e :i‘*‘_ R
28| Ist. Addl. Munsiff, Srinagar. | 10.00 | 000 | — {000 |- ~ |00

297 | 2" Addl, Munsiff, Jammu._| 1000|000 | logo |~ @30
(30| 3" Addi. Munsiff, Jammu._| 1000|000 | fedo |- e
35 Addl, Mab. Mag. | --- e — 0.10 - 0.40
Awantipura. 3]

32 Addl. Mob. Mag. Pantha | --- - - - - 0.40

TS | Chowk Sgr. -, i B R
13 Addl. Mob. Mag. | --- we- - 0.10 o 0.30

| Thanamandi. | | 1 4
(34 | Dist. Mag.Ganderbal,___|3.00 |~ [— [-= |- a0
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Pr. D&S Judge,
Addl. D&S Judge, Handwara.

Addl. Distt. Judge (Matrimonial Cases) Jamin.

C.JM. Kishowar.
Sub Judge, Baramulla.

Spl. Mobile Magistrate, Srinagar/Bhaderwal.

Judge, Small Causes Court Srinagar.
Munsiff, Magam/Banihal/Tangma rg/Sankoo/Baramulla/Kathua/B andipora/Bani/D.H.Pura/

Pampore/C harasharief/Bishnal/.

Ist. Addl. Munsiff, Srinagar.
2" Addl. Munsiff, Janunu.
3" Addl. Munsiff, Jammu.
Addl. Mobile Magistrafte, A
District Magistrate, Ganderbal.

wantipora/Pantha Chowk/T hanamandi.

Regisrmj ﬁl cctts) 29 / (5
oy
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Contd...2/-

35 Treasury Officer, Sub Try. Distt. Court complex, Janipur, Jammu.
J6. Treasury Officer, Saddar Treasury Srinagar.

37-58 Treasury Officer,Kathua/Shopian/Kishtwar/Poonch/Ganderbal/Baramulla/Kulgam/Samba/

Handwara/Bhaderwah/Magany/Banihal/Tangmarg/Sankoo/Bandipora/Bani/D.H.Pura/Pampore/
Charasharief/Bishnah/Awantipura/Thanamandi.
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